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<B. Shri Dhuleshwax Mm w  :
Shrl Buiuckiiiin Ulaka:

Will the Minister of Petroleum and 
Chemicals be pleated to atate:

(a) the normal monthly require* 
mant of kerosene oil of Oriaia State;

(t>) the quantity now available for 
distribution; and

(c) the plana for meeting the nor
mal kerosene requirement of Orissa 
State?

The Minister of state la the Minis
try of Petroleum and Chemical* •<J 
of Planning and Social Welfare (Shrl 
Ragfennmaiah): (a) to (c). Qn the 
basis of sales during July, 1986 to 
January, 1967, when there were »no 
complaints of shortage, and the Stat
es requirement of Kerosene Oil was 
being met in full, the normal monthly 
requirements come to 4,700 tonnes. 
The existing quota of 5,750 tonnes per 
month, is adequate to meet the re
quirements of Orjfsa In fun.
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Dams for Irrigation In Orissa

6*8. Shri A. Dipt: Will the Min
ister of Irrigation and Power be pleas
ed to state:

(a) whether the Central Govern
ment have received any proposal from 
the Orissa Government for the cons
truction of dams for irrigation purposes 
on the rivers Bag Nadi, Khadang, 
Sagadia, Satighat and Laksminal; and

(b) if so, what stepes Government 
are going to take in the matter and 
when?

The MinMer of Irrigation and 
Power (Dr. K. L. Bao): (a) No.

(b) Doe* not arise.
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Surplo, Credited to Foreign Govern
ments Account*

6S6. Shrl Manubhai Ameisey: Will 
the Minister of Finance be pleased 
to state the total surplus credited to 
the Accounts of Foreign Governments 
with whom India has Rupee Payment 
Agreement?

The Deputy Prime Mlnbter and Min
ister of Finance (shri Morarjl Deaal):
A statement showing Credit balances 
of Rupee Payment Countries as on 
28th February 1967 is placed at the 
Table of the House. [Placed in the 
Library, see No. LT-272/67]
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Dndopawat of Bmw A t u u  Area, 

New M id
CSC. Shri S m n  leddy: Will the

Minister of Works, B ouId{ sad Sup
ply be pleased to state:

(a) whether the area in Bouse 
Avenue, New Delhi is being develop
ed end plots allotted to the various 
cultural and educational organisa
tions;

(b) if so, whether the plots have 
been handed over to the various orga
nisations to whom the allotment* have 
been made; and

(o) if not, the reasons for the delay'’
The Deputy Minister in the Minis

try of Works, Housing and Supply 
(Shri Iqbal Singh): (a) Yes. An area 
of about 4 acres has been added for 
institutional use m Rouse Avenue 
unde** the Master Plan

(b) Onij one plot has so far been 
handed over to the allottee organisa
tion.

(c) It will take some time to get the 
existing houses in the area vacated, 
to demolish the structures and to re
develop the area by providing roads 
and services.

Family Planning Programme

CSS. Shri Baburao Patel: Will the
Minister of Health and Family Plan
ning be pleased to state:

(a) the precise monetary incentives 
'Government propose to offer to pri
vate medical practitioners in the 
family planning programmes,

(b) the stele and amount payable
to  the ’  practitioners;

(c) other cash incentives to the 
people willing to undergo vasectomy 
and sterilisation,

(d) the hospital fac&ittes that 
'would be made available to those 
desiring any kind of birth control 
measure;

(e) the names of cities and hospitals 
where such facilities would be made 
aivailable.

(f) whether these facilities would 
be free; and

(g) if not, the charges to be levied?

The Minister of Health and Family 
Planning (Dr. S. Chandrasekhar): (a)
Detailed discussions in this regard 
have recently been held with the re
presentatives of the India Medical 
Association. The matter is under 
active consideration and is likely to 
be finalised very soon.

(b) The required Information is as 
follows*

1 Amount payable to doctors— 
A sum of Ra 100 p.m. Is payable 
to private medical practitioners work
ing on part time basis in a regular 
Family Welfare Planning Centre for 
a minimum period of six hours per 
week.

2 For Sterilization— (1) An hono
rarium of Rs 10 for vasectomy ope
ration and Rs. 100 for ten operations 
(including fees for professional ser
vices, transport and other expenses) 
while assisting in Sterilization camps 
arranged by State Governments.

(li) Rs 100 for 5 Salpingectomy 
operations in a hospital.

S. For IUCD —Rs 2 for each case of 
insertion—"Hie amount varies from 
State to State according to the pat
tern adopted by the State.

(c) The Government of India pay 
at the rate of overman amount of 
Rs. 30 and Rs. 40 for each case cf




